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SHRI TULSHIDAS JADHAYV :
only question is about the enquiry.

The

MR. SPEAKER : The hon. Member
has placed his point of view about the
enquiry also. The Minister has heard it.
If he thinks it is necessary he will consider
it.

12 45 hrs.
PAPER LAID ON THE TABLE

Uttar Pradesh Nagar Mabapalikas
(Alpakalik Vyavastha) (Sanshodhan)
Act, 1968 (Pregident’s Act No. 12

: of 1968)

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH, TFAMILY
PLANNING AND URBAN DEVELOP-
MENT (SHRI B. §. MURTHY) : Sir, on
behalf of Shri Satya Narayan Sinha, 1 beg
to lay on the Table a copy of the Uttar
Pradesh Nagar Mahapalikas (Alpakalik
Vyavastha) (Sanshodhan) Act, 1968 (Presi-
dent's Act No. 12 of 1968) published in
Gazette of India dated the 6th April, 1968
under sub-section (3) of section 3 of the
Uttar Pradesh State Legislature (Delega-
tion of Powers) Act, 1968 (Hindi and Eog-
lish versions). [Placed in Library. See No.
1205/68.]
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Measage from R.S. 2810

“A paper or document to be laid on
the Table shall be duly authenticated
by the member presenting it."”
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“(2) All papers and documents laid
on the Table shall be considered
public.”
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MESSAGE FROM RAJYA SABHA

SECRETARY : 8ir, I have to report
the following message received from the
Secretary of Rajya Sabba :—

‘I am directed to inform the Lok Sabha
that the Rajya Sabha at its sitting held on
Monday. the 29th April, 1968, adopted the
following motion in regard to the Com-
mittee on Public Accounts :—

“That this House concurs in the re-
commendation of the Lok Sabha that
the Rajya Sabha do agree to mominate
seven members from the Rajya Sabha
to associate with the Committee on
Public Accounts of the Lok Sabha for
the term beginning on the Ist May,
1968 and ending on the 30th April,
1969 and do proceed to elect, in such
manner as the Chairman may direct,
seven members from among the Mem-
bers of the House to serve on the said
Committee.”

2., Iam further to inform the Lok
Sabha that at the sitting of the Rajya Sabha
held on Tuesday, the Tth May, 1968, the
following Members of the Rajya Sabha
were declared to be duly elected to the
said Committee :

1. Shri A. P. Chatterjee

2. Shri K. Damodaran

3. Shrl M. M. Dharia

4. Prof. Shantilal Kothari
# Sbri §, 5. Mariswamy



